
THE HIGH COURT OF MEGHALA YA 


AT SHILLONG 


NOTIFI C ATION 


Dated, Shillong 30111 October, 2017 


-
NO.H CM.Il/ 123/2015/3923: It is hereby notified to a ll concerned that 10111 November, 

2017 (Friday) is declared as l!oliday in the l ligh Court ofMcghalaya and Subordinate 

Courts on Account of"Wangala Festival". 

• 

REGISTRAR GENERAL 

Mcrno. NO.HC M.ll/123/2015/3923 A 	 Dated, Shillong 30111 October, 201 7 

Copy to :

/. 	 The Join1 Registrar-c111n-Secre1ar;1 to lion 'b/e the Chief Justice. High Court 
of lvlegha/aya. Shillong. 

2. 	 The Private Secretary to Hon 'ble Mr. Jus1ice S.R. Sen, High Cour1 of 
Megha!aya. Shillong. 

3. 	 The Private Secretar;1 lo Hon 'ble Mr. Justice V.P. Vaish, High Court of 
Meghalaya, Shillong . 


./. The PA 10 Registrar General, High Court ofMeghala;,a, Shillong. 

5. 	 The Advocate General Megha/aya, High Courl ofMeghalaya, Shillong. 
6. 	 The Districl & Sessions Judge, 


Shillong/Jo,vai/Nongpoh/Nongstoin/Willia,nnagar/Tura. 

7. 	 The Director. A1eghala,va Stale Judicial Acade,ny, Shillong. 
8. 	 The Registrar, High Court ofMeghalaya, Shillong. 
9. The Joint Regislrar. High Court ofMegha/aya, Shillong. 

JO. The Registrar (Ad1ninis1rafion). High Courl ofMeghalaya, Shillong. 

11. 	The Depul), Registrar (Ad,ninisrration), High Court ofMeghalaya. Shillong. 
12. The De1Juty Regisrrar (Infrastructure & Accounts). High Court ofMeghalaya. 

Shillong. 
13. The Assistant Registrar (Record). High Court ofMeghala;,a. Shillong. 
/./. The Assista111 Registrar (Accounts). High Court ofMeghalaya, Shillong. 
15. 	The Chief librarian, High Court ofMeghalaya, Shillong. 
16. The Chie/Translator (lie Stationery), High Court ofMeghal{l),a. Shillong 
l 7. The Public Relations Officer, High Cour1 ofMeghalaya, Shillong. 

~Systerns Analyst, High Courr ofMeghalaya, Shillong/or uploading the 
sa,ne on the official 1vebsite. 

19. 	The Superintendenl (Judicial). High Court ofMeghalaya, Shillong. 
20. 	Notice Board. 
21. 	O.flicefile. 
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